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ITEM NO:24
FOR APPLICANTS(S) Adv. : MR. A. CHAKRABORTY
FOR RESPONDENTS(S) Adv.: NONE
Notes of The Registry Order of The Tribunal

Ld. Counsel for the applicant appears and prays for an early hearing

vide M.A. No. 534 of 2020.
2. List this matter on 4.12.2020. .

3. The M.A. No. 534 of 2020 is disposed of accordingly.

(DR. NANDITA CHATTERJEE )
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